142 Written Answers to [RAJYA SABHA] Unstarred Questions

Scale of pay Amount of Family Pension

Upto T 11,100 30% of pay (Minimum I 2785)

% 11,101 to 22,200 20% of pay (Minimum I 3422)

More than I 22,200 15% of pay (Minimum I 4448, Maximum I 9284)

(d) No, Sir. There is no such proposal under consideration.
Revival of Banking Services Recruitment Board

2513. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of FINANCE
be pleased to state:

(a) whether Government is aware that recruitment through the Institute of Banking
Personnel Selection (IBPS) is a total failure and has created regional imbalances
besides staff shortages, and

(b) if so, will Government consider revival of Banking Services Recruitment
Board or undertake campus recruitment?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SANTOSH
KUMAR GANGWAR): (a) Public Sector Banks (PSBs) have managerial autonomy in
the matters of human resource including recruitment. PSBs give mandate to Institute
of Banking Personnel Selection (IBPS) for recruitment as per their requirement. IBPS
does recruitment process for PSBs accordingly inviting applications on All-India basis
and makes provisional allotment in a time bound manner. The recruitment in PSBs

is an ongoing process and as such, there is no issue of shortage of staff in PSBs.
(b) No, Sir. There is no such proposal under consideration.
Disinvestment of PSUs

2514. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of FINANCE
be pleased to state:

(a) whether Government has finalized the list of Public Sector Units (PSUs) for
disinvestment in the current year, if so, the details thereof, and

(b) the estimated income to Government from the disinvestment of the above PSUs?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ARJUN
RAM MEGHWAL): (a) and (b) The budget estimate (BE) for disinvestment during
the financial year 2016-17 is ¥ 56,500 crore, comprising I 36,000 crore from
disinvestment of Central Public Sector Enterprises (CPSEs) and ¥ 20,500 crore from
strategic disinvestment.



